OFFICE OF THE PRINCIPAL DISTRICT & SE 3SIONS JUDGE (HOs): DELHI

ORDER

Sh. Sandeep Kumar, JJA in Office Pool, Ad m.-11, Central, Tis Hazari Courts.
Delhi is hereby directed to report to Sh. Mukesh Ki mar Gupta, Chairperson, Election
Committee, DBA Election-2022/ADJ-11, Central, TF C, Delhi
assist the said Committee with the election re at@ k, till fu

ith immediate effect, to

"
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\ Pawan Kumar Jalb

« Xficer In-Charge
--11, Central
"'is Hazari Courts, Delhi

\

2119 - 2119%

i ¥ nH
No.  P&T/Admn-I/HQs/Delhi/2022 Dated, Delhi the? 4 /NAR/ 2022

Copy forwarded for information and necessary act on to:

|. Sh. Mukesh Kumar Gupta, Chairperson, Electic n Committee, DBA Election-
2022/ADIJ-11, Central, THC, Delhi

The Personal Office of the Ld. Principal D&SJ HQs, THC, Delhi.

The Dealing Assistants, Leave & LAYERS Se: (, Central, THC, Delhi for further

neecssary action/updation as per rules.
4. /The Dealing Asst., Website Committee, THC v ith the direction to upload the

order on the ‘Employees Corner’ (on Website).

5. The official concerned.
C /\-w

( ?awan Kumal Jain)
Officer In-Charge
. «dmn.-11, Central
" is Hazari Courts, Delhi
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